INCOME TAX APPELLATE TRIBUNAL, PUNE

CAUSE LIST OF 'A' BENCH
FOR- 04-MAY-2026(MONDAY)

Meeting No: 2640 163 9450 Password: 123456

Before Shri R K Panda, Hon'ble VP & Ms Astha Chandra, Hon'ble JM.

Srl| Type | Num | Code |Year |Assessee AY.

1 | ITA | 2235 | PUN | 2024 |[A] TANATA SAHAKARI BANK LTD SATARA | 2013-14 | e-file
> | ITA | 2779 | PUN | 2025 |[D] INDIA KAWASAKI MOTORS PRIVATE LIMITED _ | 2021-22 | E-FILE
3| cO | 54 |PUN |2025|[A]INDIA KAWASAKI MOTORS PRIVATE LIMITED | 2021-22 | E-FILE
2 | ITA | 2886 | PUN | 2025 |[A] INDIA KAWASAKI MOTORS PRIVATE LIMITED ~ | 2021-22

5 | ITA | 2890 | PUN | 2025 |[A] INDIA KAWASAKI MOTORS PRIVATE s | 2021-22 | E-FILE
6| co | 10 |PUN |2026|[A]BRIJESH RAMESHKUMAR NANDWANI _ | 2017-18 | E-FILE
> | 174 | 2758 | PUN | 2025 |[D] BRITESH RAMESHKUMAR NANDWANI P 2017-18 | e-file
8 | ITA | 1072 | PUN | 2025 |[A] JAIN PRAVIN HIRALAL HUF - 2020-21

9 | ITA | 1815 | PUN | 2025 |[A] CHHATRAPATI NANA PATILSHIKSHAN MANDAL . NA

10 | ITA | 1816 | PUN | 2025 |[A] CHHATRAPATI NANA PATILSHIKSHAN MANDAL NA

11 | ITA | 2667 | PUN | 2025 |[A] KUNDLIK HARIBHAU KUDALE ~ | 2017-18

12| ITA | 2783 | PUN | 2025 |[A] BANGANGA NAGART SAHAKARI PAT SANSTHA _ | 2017-18 | E-FILE
13| ITA | 2785 | PUN | 2025 |[A] ANAND BHIKLING TODKART ~ | 2014-15 | E-FILE
14| ITA | 2807 | PUN | 2025 |[A] ELECTRONICA MACHINE TOOLS LTD. _ | 2013-14 | E-FILE
15 | ITA | 2826 | PUN | 2025 |[D] DHARMENDRA KUMAR DHAKA 7 | 2019-20 | E-FILE
16| ITA | 11 | PUN | 2026 |[A] BABULAL MOHANRAJ JAIN ~ | 2007-08

17| ITA | 12 | PUN | 2026 |[A] INSTITUTE MANAGEMENT COMMITTEEITO -~ | 2019-20

18| ITA | 13 |PUN | 2026 [A]INSTITUTEMANAGEMENTCOMMITTEE | 2018-19

19| ITA | 14 |PUN | 2026 |[A] BHAIRA VNATH SUGAR WORKS LIMITED .~ 2012-13

20| ITA | 19 | PUN | 2026 |[A] ANNABHAU SATHE SHIKSHAN PRASARAK - 2020-21 o
21| ITA | 23 | PUN | 2026 |[A]AMAR SANSTHA | 2020-21




INCOME TAX APPELLATE TRIBUNAL, PUNE

CAUSE LIST OF 'A" BENCH
FOR 05-MAY-2026(TUESDAY)

Meeting No: 2640 163 9450 Password: 123456
Before Shri R K Panda, Hon'ble VP & Ms Astha Chandra, Hon'ble JM.

SANSTHA MARYADIT e

Sri| Type | Num | Code |Year |Assessee AY.
1| 1TA | 1263 | PUN | 2023 |[A] SHRI GOPAL SHANKAR BELGE ~ | 2015-16
2 | ITA | 969 | PUN | 2024 |[A] KAILAS SIBHASH MANTRI _ | 2018-19
3 | ITA | 1687 | PUN | 2024 |[D] GUNESH CHUNILAL SANCHETI 2016-17 | e file.
4 | ITA | 1752 | PUN | 2024 |[A] MR DATTATRAY LAXMAN HARGUDE ~ | 2016-17
5 | ITA | 2772 | PUN | 2024 |[A] BUNDELKHANDI SUBOPDH MOTICHAND (HUF) _ | 2013-14
6 | ITA | 1181 | PUN | 2025 |[A]LALITRAO BHASKARRAQ PATIL - | 2021-22 | e-file
7 | ITA | 1307 | PUN | 2025 |[D] COCA COLA INDIAPVT LTD - 2018-19 | e-file
8 | ITA | 2037 | PUN | 2025 |[A] ALKA MANSING GAIKWAD _ | 2017-18 | e-file
9 | ITA | 2052 | PUN | 2025 |[A] ALKA MANSING GAIKWAD P 2016-17 | e-file
10| ITA | 2658 | PUN | 2025 |[A] AMITA KAMLESH RUPAREL ~ 2017-18
11| ITA | 3105 | PUN | 2025 |[D] M/S GRAVITIUS REALITY P 2013-14 | e-file
121 1TA | 32 | PUN | 2026 |[A] INFOVISION LABS INDIA PRIVATE LIMITED ~ | 2021-22
13| ITA | 36 |PUN | 2026 |[D] GURUCHARANSINGH JASWANTSINGH ANAND ~ 2017-18 | e-file
14| ITA | 38 | PUN | 2026 |[A] TOGINDER SINGH GULZAR SINGH KHEHRA - | 2015-16 | e-file
15| ITA 41 | PUN | 2026 |[A] BALASAHEB VITTHAL LOKHANDE /s 2012-13
16 | ITA | 42 |PUN | 2026 |[A] ANIL PRABHAKAR AMRUTKAR o | 2017-18 | e-file
17| ITA | 47 | PUN | 2026 |[A] INDIAN POULTRY EQUIPMENT MANUFACTURERS , | 2023-24
18 | ITA 51 | PUN | 2026 |[A] GURUDATTA NAGARI SAHAKARI ~ | 2018-19
19| ITA | 54 | PUN | 2026 |[A] KAILAS DNYANESHWAR KHARPUDE | 2016-17
20| ITA | 55 |PUN | 2026 |[A] KAILAS DNYANESHWAR KHARPUDE / | 2017-18
211 1TA | 63 | PUN | 2026 |[A] BHAMARE INFRASTRUCTURE PRIVATE LIMITED ~ | 2016-17 | E-FILE
22| 1TA | 68 | PUN | 2026 |[A] DNYANAGANGA SHIKSHAN PRASARAK MANDAL, , | 2026-27 | E-FILE
CAUSE LIST OF 'A' BENCH
FOR 05-MAY-2026(TUESDAY)
PART HEARD MATTER (CLARIFICATION)
Before Shri R K Panda, Hon'ble VP & Shri Vinay Bhamore, Hon'ble JM.
Srl| Type | Num | Code |Year |Assessee AY.
1 | 1TA | 2468 | PUN | 2025 |[A] TAT SINGHPUR VYAPARI NAGARI SAHAKARI PAT




Before Shri

INCOME TAX APPELLATE TRIBUNAL, PUNE

CAUSE LIST OF 'A' BENCH

FOR 06-MAY-2026( WEDNESDAY)
Meeting No: 2640 163 9450 Password: 123456

R K Panda, Hon'ble VP & Ms Astha Chandra, Hon'ble TM.

Type

Num

Code |Year

Assessee

AY.

ITA

2210

PUN | 2025

[A] KAPIL VASANT SUKENKAR (E.H) -

2016-17

e-file

ITA

2296

PUN | 2025

[A] KAPIL VASANT SUKENKAR (E.H) ~

2017-18

E-FILE

ITA

1454

PUN | 2025

[A] TANSEVA SHIKSHAN PRASARAK MANDAL -~

2021-22

e-file

ITA

1826

PUN | 2025

[A] ARYA ELECTRONICS AND CONTROL (P)LTD

2013-14

E-FILE

ITA

1827

PUN | 2025

[A] ARYA ELECTRONICS AND CONTROL (P)LTD .

2014-15

E-FILE

ITA

1828

PUN | 2025

[A] ARYA ELECTRONICS AND CONTROLS PRIVATE

2015-16

E-FILE

ITA

1950

PUN | 2025

[A] ARUN VASUDEV BAMBA WALE (THROUGH LEG;

2015-16

ITA

2388

PUN | 2025

[A] AMOL PANDITRAO SHINDE ~

2016-17

ITA

2389

PUN | 2025

[A] AMOL PANDITRAO SHINDE -

2018-19

ITA

2521

PUN | 2025

[A] AMOL PANDITRAO SHINDE /

2016-17

EB\om\AO\mAwNH%"{

ITA

69

PUN | 2026

[A] KADWA SAHAKARL SAKHAR KARKHANA LTD.

2011-12

E-FILE

—
N

ITA

70

PUN | 2026

[A] KADWA SAHKART SAKHAR KARKHANA LTD. -

1998-99

E-FILE

[
W

ITA

71

PUN | 2026

[A] KADWA SAHAKARI SAKHAR KARKHANA LIML

2002-03

E-FILE

—
N

ITA

73

PUN | 2026

[A] GURU ARJUN SAMAJIK PRATISHTHAN  —~

NA

E-FILE

—
&)

ITA

79

PUN | 2026

[A] BRATESH RAI -

2019-20

E-FILE

—
(@8

ITA

80

PUN | 2026

[A] ARTHANT VASTUNIRMAN PRIVATE LIMITED

2023-24

E-FILE

—
~

ITA

82

PUN | 2026

[A] DHANAJI ANANDA MAGAR -

2021-22

e-file

—
o

ITA

83

PUN | 2026

[D] KOTHALI VIVIDH KARYAKARI SAHAKARI (‘.LI!

2021-22

e-file

[
\O

ITA

84

PUN | 2026

[A] KUMAR PROPERTIES AND REAL ESTATE PVT L

2012-13

Ny
(&)

ITA

87

PUN | 2026

[A] DAYANAND SIDRAMAPPA VITAPURE A

2016-17

N
-

ITA

88

PUN | 2026

[A] ANIL SURESH NAIK

2015-16

N
N

ITA

92

PUN | 2026

2020-21

e-file

N
w

ITA

95

PUN | 2026

[A] KRISHNA VALLEY ADVANCED

2025-26

e-fi/e—

N
N

ITA

96

PUN | 2026

7

[A] AB KNOWLEDGE SYSTEMS -
e
7

[A] KRISHNA VALLEY ADVANCED

2026-27

e-file




INCOME TAX APPELLATE TRIBUNAL, PUNE

CAUSE LIST OF 'A' BENCH

FOR 07-MAY-2026(THURSDAY)

Meeting No: 2640 163 9450 Password: 123456

Before Shri R K Panda, Hon'ble VP & Ms Astha Chandra, Hon'ble JM.
| sl Type | Num | Code |Year |Assessee AY.
T T ITA | 2709 | PUN | 2024 |[A] DR APPASAHEB URF SA RE PATIL | 2017-18
> | ITA | 734 | PUN | 2025 |[D] AYAZ AHMED ABDUL MAJID ANSARI .~ | 2017-18 | e-file
3 | ITA | 1341 | PUN | 2025 |[A] JN BUILDERS ~ | 2019-20 | E-FILE
2 | ITA | 1714 | PUN | 2025 |[A] GULAMAHEMAD HAMIDULLA KHAN _ | 2016-17
5 | ITA | 1937 | PUN | 2025 [A] BHIL EMPLOYEES WELFARE FUNDNO 4 . |2023-24 | e-file
6 | ITA | 2027 | PUN | 2025 |[A] K T INFRASTRUCTURE PROJECTS INDIA , | 2012-13
2 | ITA | 2143 | PUN | 2025 |[A] KUWAD BROTHERS . | 2017-18
['8 | 1TA | 2229 | PUN | 2025 |[A 1HEX BLOX CO OPERATIVE HS6 SOCLTD - 2016-17 | E-FILE
o | ITA | 2323 | PUN | 2025 |[A] GAURT JAYENDRA NAVALE _ | 2016-17
10| ITA | 2406 | PUN | 2025 |[A] ANAGHA JEWELS - | 2017-18
11 | ITA | 2432 | PUN | 2025 |[A] ADIVASI DEOMOGRA EDUCATION SOCIETY, 4 2017-18 | e-file
12| ITA | 2697 | PUN | 2025 |[A] TAT JAWAN KISAN FLOUR MILL PYT. LTD. . | 2014-15
13| ITA | 107 | PUN | 2026 |[A] BHARAT MARUTI GAIKWAD ~ | 2018-19
12| ITA | 109 | PUN | 2026 |[A] K T INFRASTRUCTURE PROJECT S INDIA . | 2009-10
15| ITA | 110 | PUN | 2026 |[A] K T INFRASTRUCTURE PROJECTS INDIA .~ | 2010-11
16| ITA | 111 | PUN | 2026 |[A] TAYENDRA ROHIDAS NAVALE _ | 2016-17
17| ITA | 112 | PUN | 2026 |[A] BHAGYASHREE CHANDRASHEKAR SAKLE . | 2020-21
18 | ITA | 113 | PUN | 2026 |[A] BHAGYASHREE CHANDRASHEKHAR SAKLE , | 2020-21
191 ITA | 115 | PUN | 2026 |[A] DINESH VISANJI RUPAREL - | 2018-19
20| ITA | 122 | PUN | 2026 |[A] FIGMD INDIA PRIVATE LIMITED | 2022-23
51| ITA | 124 | PUN | 2026 |[A] CHANDRASHEKHAR SADASHIV SONA WANI 2016-17
22| ITA | 153 | PUN | 2026 |[A]MS. ADITI GUPTA -~ | 2023-24

s

ASSISTANT REGISTRAR




. INCOME TAX APPELLATE TRIBUNAL, PUNE
2 CAUSE LIST OF 'B' BENCH
FOR 04-MAY- 2026 (MONDAY)
Meeting No : 2641 414 1351 Password : 123456
Before Shri Manish Borad ,Ho ple AM & Shri Vina Bhamore, Hon'ble JM.
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SUN| 2026 |[A]SHARAD S TEERTH 2018-19
| 19 m SUN| 2026 |[A]SHRUTI TEJAS HA VELE . 2015-16 E-file
20 ITA 542 | PUN 2015-16 E-file

2026 |[A] SHIVKUMAR CHANNAVEER MOTGI '
INCOME TAX APPELLATE TRIBUNAL, PUNE
CAUSE LIST OF 'B’ BENCH
FOR 05-MAY-2026 (TUESDAY)
Meeting No : 2641 414 1351 Password : 123456
Before Shri Manish Borad ,Hon'ble AM & Shri Vinay Bhamore, Hon'ble M.
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) INCOME TAX APPELLATE TRIBUNAL, PUNE
CAUSE LIST OF 'B’ BENCH
FOR 06-MAY-2026 (WEDNESDAY)
Meeting No : 2641 414 1351 Password : 123456

3efore Shri Manish Borad ,Hon'ble AM & Shri Vinay Bhamore, Hon'ble JM.

Assessee
m 1PRAMOD ROSHANLAL AGARWAL

> [ wms |
[A]PRAMOD ROSHANLAL AGARWAL w
[A] SM SILVER LLP m
m [A] VITAY NILKANTH SHINDE ' m
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4 INCOME TAX APPELLATE TRIBUNAL. PUNE
CAUSE LIST OF '8' BENCH
FOR 07-MAY-2026 (THURSDAY)
Meeting No : 2641 414 1351 Password : 123456
3efore Shri Manish Borad ,Hon'ble AM & Shri Vinay Bhamore, Hon'ble JM.
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19 [AJ ROADWAY SOLUTION WAHABALESHWAR ROADS 2023-24
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Assistant Registrar.



INCOME TAX APPELLATE TRIBUNAL, PUNE

’ CAUSE LIST OF 'B' BENCH

FOR 05-MAY-2026 (TUESDAY)
Password : 123456

Meeting No : 2644 632 6701
N rroATIon waTER )
Before Shri Pavan Kumar Gadale Hon'ble ITM & Shri Dr.Dipak P. Ripote, Hon'ble AM.
Type | Num Code Assessee m_
4 REALTY PRIVATE LIMITED "—

535 | PUN [DJ RUJUL
fIr;»_\J
/5 o)

Assistant Registrar.
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’7 0 X RIBUNAL, PUNE
CAUSE LIST OF C BENCH FOR 04-MAY-2026 (MONDAY)
BEFORE HON'BLE PAVAN KUMAR GADALE, JUDICIAL MEMBER
AND HON'BLE DR. DIPAK P. RIPOTE, ACCOUNTANT MEMBER
IN COURT ROOM 3
MEETING NUMBER : 2644 632 6701 PASSWORD : 123456
Srl Appeal Number Assmt. Year Assessee Name Remarks
-1 ITA 616/PUN/2020 2016-17 [A] TATA TECHNOLOGIES INC
< 2 ITA 8/PUN/2021 2017-18 [A] TATA TECHNOLOGIES INC.
-1 3 ITA 237/PUN/2022 2017-18 [A] VENTURA INDIA PVT. LTD
-1 4 ITA 1968/PUN/2024 2020-21 [A] VENTURA (INDIA) PVT. LTD.
-5 ITA 2043/PUN/2024 2020-21 [A] VALMONT STRUCTURES PRIVATE LIMITED (E-FILE)
—t 6 ITA 2290/PUN/2024 2021-22 [A] ID MEDICAL INDIA LLP
-7 ITA 2470/PUN/2024 2021-22 [A] COUPA SOFTWARE INDIA PVT. LTD.
~ 8 IT(TP)A 601/PUN/2026 2022-23 {A] PROCESSIA PLM PRIVATE LIMITED (E-FILE)
T 9 IT(TP)A 530/PUN/2026 2022-23 [A] OCTILLION POWER SYSTEMS INDIA PRIVATE LIMITED (E-FILE)
410 | IT(TP)A 843/PUN/2025 2022-23 [A] YAZAKI CORPORATION
INCOME TAX APPELLATE TRIBUNAL, PUNE
CAUSE LIST OF C BENCH FOR 05-MAY-2026 (TUESDAY)
BEFORE HON'BLE PAVAN KUMAR GADALE, JUDICIAL MEMBER
AND HON'BLE DR. DIPAK P. RIPOTE, ACCOUNTANT MEMBER
IN COURT ROOM 3
MEETING NUMBER : 2644 632 6701 PASSWORD : 123456
Srl Appeal Number Assmt. Year Assessee Name Remarks
1 ITA 222/PUN/2022 2017-18 [A] BURCKHARDT COMPRESSION INDIA PVT. LTD.
w2 ITA 1601/PUN/2024 2020-21 [A] CANPACK INDIA PVT.LTD
3 ITA 2490/PUN/2024 2021-22 [A] CANPACK INDIA PVT LTD
—F ITA 1603/PUN/2024 2020-21 [A] VISHAY COMPONETS INDIA PVT.LTD
-5 ITA 1333/PUN/2025 2006-07 [A] COCA-COLA INDIA PRIVATE LIMITED (E-FILE)
™1 6 ITA 1334/PUN/2025 2009-10 [A] COCA-COLA INDIA PRIVATE LIMITED (E-FILE)
-7 ITA 1335/PUN/2025 2008-09 [A] COCA-COLA INDIA PRIVATE LIMITED (E-FILE)
8 ITA 1336/PUN/2025 2007-08 [A] COCA-COLA INDIA PRIVATE LIMITED (E-FILE)
g9 IT(TP)A 384/PUN/2026 2022-23 [A] INTEGRICHAIN PRIVATE LIMITED (E-FILE)
10 | IT(TP)A 636/PUN/2026 2022-23 | [A] CUMMINS INDIA LIMITED (E-FILE)
~~11 | IT(TP)A 663/PUN/2026 2022-23 [A] SCREEN-MAGIC MOBILE MEDIA PRIVATE LIMITED (E-FILE)




INCOME TAX APPELLATE TRIBUNAL, PUNE

CAUSE LIST OF C BENCH FOR 06-MAY-2026 (WEDNESDAY)
BEFORE HON'BLE PAVAN KUMAR GADALE, JUDICIAL MEMBER
AND HON'BLE DR. DIPAK P. RIPOTE, ACCOUNTANT MEMBER
IN COURT ROOM 3
MEETING NUMBER : 2644 632 6701 PASSWORD : 123456
srl Appeal Number Assmt. Year Assessee Name Remarks
—| 1 | ITA1834/PUN/2024 2020-21 | [A] EATON TECHNOLOGIES PRIVATE LIMITED (E-FILE)
1 2 | ITA 1899/PUN/2024 2020-21 | [A] INVASYSTEMS SOFTWARE SOLUTIONS PVT. LTD.
3 | ITA2150/PUN/2024 2016-17 | [D] AQUAPHARM CHEMICALS PVT. LTD. (E-FILE)
~—14 CO 16/PUN/2025 2016-17 | [A] AQUAPHARM CHEMICALS PVT. LTD.
—1 5 | ITA2358/PUN/2024 2021-22 | [A] GOODYEAR SOUTH ASIA TYRES LIMITED (E-FILE)
{6 | IT(TP)A 972/PUN/2026 | 202223 | [A] GOODYEAR SOUTH ASIA TYRES PRIVATE LIMITED (E-FILE)
v 7 | ITA2686/PUN/2024 2021-22 | [A] M/S JIEM INDIA PRIVATE LIMITED
| 8 | ITA2728/PUN/2024 2021-22 | [A] HD HYUNDAI CONSTRUCTION EQUIPMENT INDIA PVT LTD
<" 9 | ITA2905/PUN/2025 2017-18 | [D] HONEYWELL AUTOMATION INDIA LIMITED (E-FILE)
<| 10 | IT(TP)A 664/PUN/2026 | 2022-23 | [A] VIGNET IT SOLUTIONS PRIVATE LIMITED
=111 | IT(TP)A 674/PUN/2026 | 2022-23 | [A] SINCRO DIGITAL MARKETING INDIA PRIVATE LIMITED (E-FILE)
INCOME TAX APPELLATE TRIBUNAL, PUNE
CAUSE LIST OF C BENCH FOR 07-MAY-2026 (THURSDAY)
BEFORE HON'BLE PAVAN KUMAR GADALE, JUDICIAL MEMBER
AND HON'BLE DR. DIPAK P. RIPOTE, ACCOUNTANT MEMBER
IN COURT ROOM 3
MEETING NUMBER : 2644 632 6701 PASSWORD : 123456
Srl Appeal Number Assmt. Year Assessee Name Remarks
11 ITA 1901/PUN/2024 2020-21 [A] COPELAND INDIA PVT. LTD.
2 ITA 2013/PUN/2024 2020-21 [A] LEAR AUTOMOTIVE INDIA PVT. LTD.
s ITA 2754/PUN/2024 2021-22 [A] LEAR AUTOMOTIVE INDIA PVT LTD
-4 ITA 2041/PUN/2025 2011-12 [D] A.G.S. CUSTOMER SERVICES (INDIA) PVT LTD (E-FILE)
i 5 ITA 2040/PUN/2025 2010-11 [D] A.G.S. CUSTOMER SERVICES (INDIA) PRIVATE LIMITED (E-FILE)
"l 6 CO 21/PUN/2028 A1 2010-11 | [A] AGS CUSTOMER SERVICES INDIA PRIVATE LIMITED (B-FILE)
X7 CO 22/PUN/2026 2011-12 [A] AGS CUSTOMER SERVICES INDIA PVT LTD (E-FILE)
| 8 ITA 1390/PUN/2025 2018 [D] HEXAGON MANUFACTURING INTELLIGENCE INDIA PRIVATE LIMITED (E-FILE)
-9 CO 32/PUN/2025 2018 [A] HEXAGON MANUFACTURING INTELLIGENCE INDIA PRIVATE LIMITED (E-FILE)
++ 10 | IT(IT)A 2802/PUN/2025 2018-19 [D] FAURECIA AUTOMOTIVE SEATING LLC (E-FILE)
11 ITA 2586/PUN/2025 2022-23 [A] ASK CHEMICALS INDIA PRIVATE LIMITED A~
If A4
P MY
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INCOME TAX APPELLATE TRIBUNAL, PUNE
CAUSE LIST OF SMC BENCH FOR 04-MAY-2026 (MONDAY)
BEFORE HON'BLE PAVAN KUMAR GADALE, JUDICIAL MEMBER
AND HON'BLE DR. DIPAK P. RIPOTE, ACCOUNTANT MEMBER
IN COURT ROOM 3
MEETING NUMBER : 2644 632 6701 PASSWORD : 123456
Srl | Appeal Number A$:::_t' Assessee Name Remarks

-1 | ITA 528/PUN/2025 | 2018-19 | [A] KIRAN DEVI BAJORIA

——2 | ITA 2303/PUN/2025| 2012-13 |[A] ROHIDAS ASHRUBA PALVE (E-FILE)

—{~3 | ITA 2745/PUN/2025 | 2021-22 |[A] PRAMOD PRAKASH TARADE

— 4 | ITA 2813/PUN/2025| 2013-14 | [A] VTP CORPORATION LLP

=15 | ITA 2900/PUN/2025| 2012-13 | [A] SHAILA ASHOK THUBE (E-FILE)

—+ 6 | ITA 37/PUN/2026 2022-23 | [A] UIWAL PRAKASH SURANA (E-FILE)

7 | TTA 472/PUN/2026 | 2019-20 |[A] AMITA KAMLESH RUPAREL

—~ 8 | ITA 692/PUN/2026 | 2015-16 |[A] USHA SURESH PAWAR

Lo | ITA 693/PUN/2026 | 2018-19 |([:|]3XIVEKANAND SHIKSHAKANCHI SAHKARI PATSANSTHA MARYADIT
—~10 | ITA 694/PUN/2026 | 2018-19 | [A] AMIT DUDHANE
11 | ITA 695/PUN/2026 | 2011-12 | [A] SAYAJI DHONDIBA KOKITKAR

—12 | ITA 701/PUN/2026 2013-14 | [A] NARAYAN GOVIND PAWAR

_|-13 | ITTA 704/PUN/2026 | 2022-23 |[A] MR. HEMANT ANIL SARODE

—|- 14 | ITA 706/PUN/2026 | 2019-20 |[A]ABHDIT RAMESH ZOPE (E-FILE)
«—{15 | ITA 709/PUN/2026 | 2013-14 |[A] SUFYAN BASHIR AHMAD PATEL (E-FILE)

~16 | ITA 710/PUN/2026 | 2015-16 | [A] EISHA PROPERTIES (E-FILE)

17 | ITA 711/PUN/2026 | 2018-19 | [A] YOGESH MANOHAR SONAWANE (E-FILE)




INCOME TAX APPELLATE TRIBUNAL, PUNE

BEFORE HON'BLE PAVAN KUMAR GADALE, JUDICIAL MEMBER

CAUSE LIST OF SMC BENCH FOR 05-MAY-2026 (TUESDAY)

AND HON'BLE DR. DIPAK P. RIPOTE, ACCOUNTANT MEMBER

IN COURT ROOM 3

MEETING NUMBER : 2644 632 6701 PASSWORD : 123456

Srl | Appeal Number As:r:rt. Assessee Name Remarks

—+ 1 | ITA 1877/PUN/2024 | 2019-20 | [A] AJIT SHRIRANG PATIL (E-FILE)

— 2 | ITA 2003/PUN/2025 | 2018 - 19 [ [A] TRIVEDI YOGENDRA PRAVINCHANDRA (HUF) (E-FILE)

-3 | TTA 723/PUN/2026 | 2022-23 |[A] SHYAMCHI AAI FOUNDATION

_| 4 | ma725/PUN/2026 2015-16 pEﬁ}q?ESErDMURn GRAMIN BIGARSHETI SAHAKARI PATH SANSTHA
~ 5 | ITA 740/PUN/2026 | 2023-24 |[A] LILA POONAWALLA FOUNDATION

+4-6 | ITA 748/PUN/2026 | 2014-15 | [A] BHIL EMPLOYEES WELFARE FUND NO 7 (E-FILE)

~1~7 | ITA 750/PUN/2026 | 2014-2015 | [A] VIJAY BABURAO PATIL GURAV (E-FILE)

- 8 | ITA 768/PUN/2026 | 2024-25 |[A] DALIMITRA BAPUSAHEB PATIL GRANTHALAYA

-9 | ITA 787/PUN/2026 2016-17 | [A] SACHIN MOHANLAL MODI (E-FILE)
—+ 10 | TTA 791/PUN/2026 | 2019-20 | [A] ASHWIN KUMAR RATH (E-FILE)

~-11 | ITA 792/PUN/2026 | 2018-19 | [A] SAIBABA INDUSTRIAL SERVICES PRIVATE LIMITED (E-FILE)
1712 | ITA 796/PUN/2026 2014-15 | [A] S A ENCON PRIVATE LIMITED (E-FILE)

« 13 | ITA 797/PUN/2026 2019-20 | [A] SAIBABA INDUSTRIAL SERVICES PRIVATE LIMITED (E-FILE)
| 14 | TTA 803/PUN/2026 | 2020-21 |[A] DHONDIRAM TUKARAM SHINDE

~| 15 | ITA 806/PUN/2026 | 2014-15 | [A] SAYYAD JAVED SAYYAD KHAJA BAGAWHAN

« 16 | ITA 813/PUN/2026 | 2015-16 |[A] MURLIDHAR GOVINDRAM & COMPANY (E-FILE)




INCOME TAX APPELLATE TRIBUNAL, PUNE
CAUSE LIST OF SMC BENCH FOR 06-MAY-2026 (WEDNESDAY)
BEFORE HON'BLE PAVAN KUMAR GADALE, JUDICIAL MEMBER
AND HON'BLE DR. DIPAK P. RIPOTE, ACCOUNTANT MEMBER
IN COURT ROOM 3
MEETING NUMBER : 2644 632 6701 PASSWORD : 123456
Srl | Appeal Number A$::t. Assessee Name Remarks
™~ 1 |ITA 2232/PUN/2025| 2012-13 |[A] BALU RAMBHAU TANPURE
g [A] KAI SAMBHAJIRAO SHENDE URFA DADASAHEB SHENDE GRAMIN
| B [ilTA2250/RUN/20251)| [2018219 BIGAR SHETI SAHAKAR MEDSHINGI (E-FILE)
i [A] KAI SAMBHAJI SHENDE URFA DADASAHEB SHENDE GRAMIN BIGAR
73 [[ITA 2251/RUN/2025y) 2015-20 SHETI SAHAKAR MEDSHINGI (E-FILE)
™ i [A] KAI SAMBHAJIRAO SHENDE URFA DADASHABE SHENDE GRAMIN
= [{ASZ60/RTIN/2025)Y] 12003-20 BIGAR SHETI SAHAKAR MEDSHINGI (E-FILE)
=15 | ITA 2467/PUN/2025| 2015-16 |[A] PRAVIN SUBHASH BOTRE
<~ 6 | ITA 2772/PUN/2025| 2017-18 |[A] BHAGAWAN ICHHARAM NEMADE (E-FILE)
17 | ITA 2773/PUN/2025| 2018-19 | [A] BHAGAWAN ICHHARAM NEMADE (E-FILE)
~— 8 | ITA 375/PUN/2026 | 2020-21 |[A] NILESH ARJUN PAYGUDE (E-FILE)
9 | ITA 406/PUN/2026 2013-14 | [A] ABDUL KADIR IBRAHIM ANTULE (E-FILE)
—110 | ITA 475/PUN/2026 2013-14 | [A] AMOL RAMCHANDRA MHATRE (E-FILE)
—+ 11 | ITA 817/PUN/2026 2019-20 | [A] BABURAO VITHAL JADHAV
712 | ITA 824/PUN/2026 | 2017-18 | [A] AKSHAY RAVINDRA JAISWAL
—+13 | ITA 825/PUN/2026 2016-17 | [A] PRANITA AMBARISH JAISWAL
—-14 | ITA 826/PUN/2026 2009-10 | [A] HEMANT GUPTA
1715 | ITA 842/PUN/2026 2011-12 | [A] HARSHAL ASHOK SURVE (E-FILE)
. _ [A] GANGABISAN]I BHUTADA NAGRI SAHAKARI PATSANSTHA
-{—16 | ITA 844/PUN/2026 2018-19 MARYADIT SAYKHEDA (E-FILE)
—{—17 | ITA 849/PUN/2026 2021-22 | [A] SHRINIWAS SAHAKARI GRIHARACHANA SANSTHA LIMITED
1




INCOME TAX APPELLATE TRIBUNAL, PUNE

CAUSE LIST OF SMC BENCH FOR 07-MAY-2026 (THURSDAY)

BEFORE HON'BLE PAVAN KUMAR GADALE, JUDICIAL MEMBER
AND HON'BLE DR. DIPAK P. RIPOTE, ACCOUNTANT MEMBER

IN COURT ROOM 3

MEETING NUMBER : 2644 632 6701 PASSWORD : 123456

Srl | Appeal Number A$:'a“rt' Assessee Name Remarks

« 1 | ITA 2020/PUN/2025| 2018-19 | [A] M/S AUTOMOTIVE STAMPINGS AND ASSEMBLIES LIMITED

~—2 [ITA 2994/PUN/2025| 2017-18 |[A] VASANT SHIVAJI PAWAR (E-FILE)
——3 | ITA 2995/PUN/2025| 2018-19 |[A] VASANT SHIVAJI PAWAR (E-FILE)
—1— 4 | ITA 106/PUN/2026 2018-19 | [A] RANJANA BHARAT GAIKWAD
—| 5 | A 687/PUN/2026 | 2018-2019 hﬁﬁ%i;lg;Mél:lg{l\él)A BASAVESHWAR NAGRI SAHAKARI PATHSANSTHA
6 | ITA 688/PUN/2026 | 2020-2021 Iv[lﬁ]Ri:ig;rM(lél:lg[l\élsA BASAVESHWAR NAGRI SAHAKARI PATHSANSTHA
~{- 7 | ITA 851/PUN/2026 | 2023-24 | [A] LATE MAMASAHEB MOHOL VIDYA VIKAS MANDAL
—+ 8 | ITA 875/PUN/2026 | 2012-13 | [A] NANDKISHOR DATTATRAY BAHIWAL
— 9 | ITA 887/PUN/2026 | 2017-18 | [A] SANDIP CHANDRAKANT RENUSE (E-FILE)

410 | ITA 893/PUN/2026 2015-16 IV[&]R%-:IID\{_SFP(HEI:J;;I:IE)(SRAMIN BIGARSHETI SAHAKARI PATSANSTHA

111 | ITA 906/PUN/2026 2015-16 | [A] SHRI DADASAHEB SURGONDA PATIL
~ 12 | ITA 907/PUN/2026 2018-19 | [A] LEKHAKOSH KARMCHARI SAHAKARI PATPEDHI SANSTHA MARYADIT
— 13 | ITA 910/PUN/2026 2020-21 | [A] PRASHANT SADASHIVRAO GADHE

~14 | ITA 913/PUN/2026 | 2017-18 |[A] SAMWAT SYSTEMS PRIVATE LIMITED (E-FILE)

~t-15 | ITA 926/PUN/2026 | 2017-18 | [A] M/S SHREE VETOBA CASHEW PRODUCTS (E-FILE)

—-16 | ITA 927/PUN/2026 | 2017-18 | [A] SHRI SAMARTH EDUCATION SOCIETY (E-FILE)

- 17 | ITA 936/PUN/2026 | 2020-21 | [A] JITENDRA MANJI MADAT (E-FILE)

18 | ITA 938/PUN/2026 | 2013-14 |[A] ALIBAG MACHIMAR SAHAKARI SOCIETY LTD (E-FILE)
=19 | ITA 939/PUN/2026 | 2023-24 | [A] VINAY SUDHIR DIWAN (E-FILE)

420 | ITA 943/PUN/2026 | 2020-21 N[I,:]RI‘Y/I:DG?I_S(\:E/i‘EIGLIEY)A VIDYUT KARMACHARI SAHAKARI PATASANSTHA _
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